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FROM No. 4 

(SEE RULE 42 ) 

CENTRAL JJJNTSTPTIVE TRIBUNAL 
GUWAHATI BENQ-i: 

ORDER SHEET 

42 Original pplecation 

Mike Petition No: 	 / 

Cotmpt petition No:  

Reew /pp1ecation No:  

Ap:lécants. 	S' 	e 

Rend ants: 

Aøvocate for the .pplecant_J'r '( 
k 1  

Avoçate for the Respondants:_ 

s6f the e Trji'uja1 

t 
31.10.2003 

mb 

None appears for the applicant. 

Pass over. 

ViceCh3irrnan 

19. 11. 2003 Present * The Hon'ble Smt. Lakshrni 
Swaininathan, Vie e-.Cha Irma n. 

The Hon'ble Sri S.K. Naik, 
Administrative Mnber. 

Heard r • H • G. Singh, learned 

counsel for the applicant and also Mr. 

B.C.. Pathak, learned Addi. C.G.S.C. 

	

I 	I for the respQndents. -' 

Ordepassed separately. The 

application is disposed of in terms 

of the order. No costs. 

Member 

z- 	
9 

'-- 	 ji 2 	mb 	* £ 

Vice-Chairman 



I- 

•1 
CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHTI BENCH 

I 	 O.A./R.A.No, t 1 24712003 

DATE OF DECISION 1&114 2=0 _ 
:;j .a. a.n]chAndh . .Ha.okip . . . . . . . . . . . . . . . . . A.PPLICANT(S) 

• • tr.. tP... .,tngh . . • . . . 	. • • • • • . . • . • . • • • .. • • . . . A.DVOCA.TE FOR THE 
APPLICANT(S). 

-VERSUS- 

• . . . • IJn.ip. P. Xn.ia. k Dr.s.,. . • . . • • . • . . • . . • . • , • • . • . RESPONDENr (s) 

FOR THE 
RESPONDENT(S).  

hON'BLE btkx SMT. LAKSHMI SWJMINATHAN, VICE CHAIRMAN. 

T}-E HON' BLE SRI S.K. NAIK 1  ADMINISTRATIVE MEMBER. 

fi 	Whether Reporters of local papers may be allowed to see the 
judgment 7 

: 	
To be referred to the Reporter or not? 

3• 	whether their Lordships wish to see the fair copy of the 
Judgment 7 

4 	ether the judgment is to be circulated to the other Benches 7 

Judgment delivered by Hon'ble 	Vice-Chairman. 



CE111RAL ADMINISTRATIVE TRIBUNAL :: GUWAHATI BENCH 

Original Application No. 247/2003 

- Date of Order : This the 19th day of November, 2003. 

THE HON' 313E SMT • LAKSHM I SWAM INATHAN, VICE CHAIRMAN.. 

THE HOW' BLE SRI S.K. NAIK, ADMINISTRATIVE MEMBER. 

Sri. S. Jan]chonch Haokip 
Aged about 	years 
Son of 
Resident of 
Dist. Imphal, Manipur. 

Applicant. 

By Advocate Mr. M.G. Singh. 

- Versus - 

The Union of India, 
Represented by the Secretary 
Ministry of Human Resource Development 
New Delhi, 

Regional Director 
Staff Selection corrunission 
Regional Office (NER) 
Rukmini Nagar, 
P.O. Assam Sacthivalaya, 
Guwahati - 78 1 006, 

Deputy Accountant General (Admn.) 
Office of the Accountant General (A&E) 
Meghalaya, Shillong. 

. . Respondents. 

By Mr. B.C. Pathak, Addi. C.G.S.C. 

SMT • LAKSHMI SWAM INATHAN - (V. C.) 

The present application has. been fi'ed by the 

applicant who is aggrieved that he has not received the 

appointment to the post of Divisional Accountant in the 

of fice of respondent 3. According to him, he was successful 

in the selection test held by respondent 2 i.e., the 

Staff Selection Commission but has been unf4•4y denIed 

Contd... .2 
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appointment to the said post. 

We have heard Mr. M.G. Singh, learned counsel for 

the applicant and also Mr. B.C. Pathak, learned Addl. 

C.G.S.C* for the respondents and perused the relevant 

document s  on record. We note that the applicant had 

made representation on 14.08.2003 to respondent 2. i.e., 

the Staff Selection, Cnunission regarding his appointment 

to the post of Divisional Accountant. In this letter, he 

has stated that his name was recommended by the Staff 

Selection Commission to the post of Divisional Accountant 

as he was successful in the Combined Main (Graduate level) 

Examination, 1999 (Divn. Accountant/Auditors/Ui.0 etc.) 

held in the year 2000. 

Learned counsel for the applicant has brought to 

our attention annexures Al and 14.3 dated 30.04. 2003 and 

12/21.11.2002. We note from . 	these annexures that the 

applicants case for appointment/appropriate action by 

the authorities are under their consideration. However, 

apparently no decision has been taken by them for quite 

some time. Learned counsel for the applicant submits that 

he will be satisfied if a direction is given to 

respondents 2 and 3 to take an appropriate decision 

expeditiously to appoint the applicant as Divisional 

Accountant, in pursuance of his being declared successful 

in the Examination held in the year 2000. The learned 

counsel for the respondents stat% that he has no objection 

to the same. 

In view of the above facts and circumstances of 

the case, we consider it appropriate, in the interest of 

LO justice to dispose of the O.A. with the following 

Coritd ,..3 
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Ilk 

directions :- 

 The applicant may submit a self contained 

representation, annexing the documents he 

relies upon to respondents 2 and 3 within 

one week from the date of receipt of a 

copy of this order: 

 On receipt of the abqv'e representation from 

the applicant, the respondents shall take an 

appropriate decision in the matter with 

regard to the applicant's claim for appoint- 

ment to the post of Divisional Accountant 

in pursuance of the Examination held in the 

year 2000, in accordance with law, relevant 

rules and instructions: 

 Necessary decision/action as above shall be 

taken by the respondents within two months 

from the date of receipt of the above 

representation with intimation to the 

applicant. In case the respondents reject 

the applicant's claim to the post of 

Divisional Accountant, they shall do so by 

a reasoned and speaking order 	with intimation 

to the applicant. 

50 	Let a copy of this order be given to both the learned 

counsel. 

No costs. 

j( S.K. NAIK ) 
	

( LAKSHMI SWAMINAITHAN 
4IIISTRATIVE MEMBER 

	
VICE CHAIRMAN 

mb 
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THE CENTRAL ADIf IN TRAPI 	fl'BUNAL 	GUWAHATI BENCH 

Application under Section 19 of the Central 

Administrative Tribunals Act, 1985) 

O.A. No. 	.72003 

Sri. S. Jangkhoneh Haokip 
...Applicant 

- Versus - 
Union of India and others 

• . . Respondents 

Sypnosis 

List olf Dates ---- 	Particulars 	 Page. 

30.4203/E.6.2003 	Copy of the letter dt. 30.4.03 	2 
Anneur 	All 	l6.8.03 issued by the Sr. Deputy 

Accountant General (Administration) 

21.1.2000 	 The Applicant appeared in the 	3 
22.1.2000 	 Combined Main (Graduate level) 
23.1.21100 	 Examination 1999 
30.1.2600  

Annexue A/2 	The copy of the Admit Card of the 	10 
Applicant 

27.4202 	 The applicant come to know that he 4 
(Para-.6) 	 has passed the Exam (from the 

Employment News dated 27.4.2002 to 
3.5.2002) 

9.4.202 	 The Applicant was nominated for 	4 
(Para-4.7) 	 posting at Meghalaya by the 

Regional Director (NER) Staff 
Selection Committee 

12.11.t'002 	 The Regional Director (NER) 	 11 
remindedthe Accountant General 

(Annexure - A/3) 	(A&E) for appointment in the post 
of Divisional Accountant. 

14.8.2I03 
	

Is a copy of the representation 	12 
made to the Chairman, Staff 
Selection Committee, New Delhi 

tat 
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1.k•i:)c 	c>f 

rpreentd by 

;;ry 	f 	R;.rc: 	Dv3>'nt 

Nzc;. 	tHih.i 

:gi1. Dirt:tc 

Rqi•:nJ Office 	(NEfU 

Fkmir i Naar 

t- { i 	ia 

{hi.t i 

op 

THE CENTRc, \DN I N. 1 6TRT :t VE TR I EUN*L OUWAHAT I ;ENCH 

vc C3&J(4HTi: 

AN APP L. ICAT ION NDER SECT :U3N 19 CF CEJTRc4L 

TRIBUNAL. A(T., 1$O 

BEt'WEE:N 

Jn:hoc 	a.,kiz 

•;ji1 )j 

i;idctf 

Di 	Iph.i 	N.ipr 

C4 PP 1. ICANT 

C'c t'd 	F/-  . 



t 
	 \\ 

4, 

3. "Puly WqOuntant GanqrAT dc}) 

O -ff::e ,of he ACCOUntant 

Neiaiaya. 6h ii izno 

DETAILE; OF IPPLiCTION 

IS 

iC WOsent Wlicatian is Made against the 

4203/542003 bearing mem6NoD% 

c 	/-'+PPT/2DO1 -••200Z/ I 47 iued by the Sr 	eot,y 	ac-- 

::ctnt.tn t Ge era I 	dnn reard inq .apc in tmn ; of, the 

an I i:.int; to the 	 t:of I) i ' iiu*iai Accountant in Wi 

said letter it is p:i f'.::aL ly mentioned to take up the 

,ma tter of appointmentih the office of the Re io.ai 

Di:tr 	ER) Staff Ge lec:t ion Commission, Government of 

indis 	and the .i a:tion on the part of the rep;dent; 

.hor t t ie; in denying the appu n rent to the app L ican t 

copy of the order 4 d.c 30.4.200318.5.2003 is 

re xed he rei th as nne .0 re - 	to th ie 

petit ion 

IN 

The ap 	licant declares that 	the sub 
>0) 

.uatter of 	the caee which the app I ican : desires to 	re- 

rjse within the jw'i.dict;n of this HonbIe Trih'i.naI 

C? 

1on ';d 	P /-- 
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7vTt7c, 
.. 

The 	app i i,;:an ; 	frther 	de1ar3 	that 	the 

is 	filed within 	the 	1 imitation period pre- 
application 

Eec4; ion 21 of 	the Adm in istrative Tr ibuna I 
: r ibed under 

kct. 	1983 	as 	the 	relief be ir 	iouh 	for 	is 	-:ont iumn 

4. 	ACTS OF ThE CASE 

leading to the 	f I 	in:j of the 	in-- 

5tart petit ion 	may be briefly summarised as 	.nder 

That 	t - 	 i:a ti s  anunImplayed youth 

idert:e 	in 	the etate Of Man ipur 
h av ing h i; permanent rei 

4.2 	 Th a t•th the app I ic: ant belongs to the Schedule  

:jj-. Commun ity. 

I 
c. 

p .  

That 	the applicaot has 	}+;afl.4 	his 	3aCLDr 

A r ts from the in Un jverei ty of DeLhi 	in 	the 	year 
Deoree 

That j 	the 	applicant was a candidate 	in 	the 
4 

3/e.: ExaminatiOni 	19?; bearing 
Combined 	'L$ifl 	i5 raduate 

44$ 	whi:h us c 	teO on 	21 	1 
Poll 	Nj.mber 

I .2000 and 	30.1.2000 pespectively 	at 

Eecord a ry 	3rhoo I. 	Chen I ku th i 
Kanrup A:zademy 	H 	: r 

3ucaha* -7S 1 003 

Ont.d P•- 
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4 

4 

:npy nf 	th rl nf adi.te i. 

annexed 	he re v., i 	h 	•and n.arked 

.n 	;h i 	app I i:.a 	inn 

4 ia; 	he 	s.zci 1 i:.n tbe:.a t:::eit fuli n 	;he 

si~ xamin.at inn 	•vd 	he 	i:ae tn 	:nn .abnut h i reu1 ; 

um the. Ep 1n'en Ne?1 	nf khe i:u.e• 	dat:ed 

ft-n-n 	.. e-d 	- : i i-h •4 

Jv)j i.cant ha 	caee 

in 	the e.rin..at inn he . 	 oi,en pnt in 	. 

Th .1 fl fl 	aee t;i:'nz>w i;n ro:i.qh ne t.p I cyeen ; 	 n i vs 

da;en 27 4 . 	 'n 3 5 	.nn 	en,er he ncwn 

1o aded h i 	en'end.3. i. nn fnr .appn in ;en t7 .ç:  r 	 : €4 

5 

• 	 , 	
-c#.:r 	-4 	 --*' 

e?- .i+}  

- 	 p1 ic:aLLcir. 

4.1 	 Ihat 	 nfice:nf 	P.einc'aI Di rnr 

ER staff See:tinn Cnmi;tee nnrinated the 

fer postinq. at 	c3halay.a vid its n 	a ion :t.t-  er No 

3; 	i too :1/5/24)00/Ncn/Yn1 . :c I /J54 Citd '.. 4  

Con ;d P/-- 
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4. i3 	That as the 	 Iiz:an t; was nOt p i \''n P.o'; ing 

anvwher? he ar' represen tations to the  

off i:a of the RoioraI Dirctor (NER) Staff S.ecion 

Commiss ion Rep ional C3f i:.e (NER) Rukein i Na'ar ,6ucahat i 

4,9 	That th e  pag i ona l Di rez.tor (ER) addressing 

to the Accountant General (A.E) reminded •ap.a in about the 

o•m na tc.ofl of the aop . .te.an. f or appoiotment in the poi& v 

o f Di vii jonal Accountant v i d e i t letter No,F No 

A-- I 1011 	 -- IV (Ce I ) 	Md. 	12. Ii p2002 	and 

the; Rep onal Di re::tor has apec if iz:al ly 	in-- 

at ru: te'the an 3ec}e pa I to cmw.m i cate att'he 

i.auir9 of appoircent letter of th e  appi icant But to 

the ut;moat: aurpr iae f th e  app I i:ant no in i t iatior was 

::en up by the reaponm t No -.2 for iaau inp of the 

appointment lette rnor the 	t 	was come}ufl  icated to 

e Re.piorea i Director. 

It' 12.11,2002 	i• 
°P' ° 

th h:r$. as  to 	th ia 
annexed 

app I icat ion 

4.10 	That 	'priaifl9-Y t.qhile the apli.cant 	;aa 

runniflQ from pillar to poat to sacure a Job in the 
 

Governmn t Lpar'tmeflt in rsurcuaflce to the raac.s.).&: of th 

e c.am mat ion .::onducted in the year 2000 he ot a let tee 

from the Sc'. Dy. AcoUflt:ant Ger.tl 	
4;aam ) Mine 	of.  

Cntd. .P/-- 
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I 

Z:. 	.1 

tct.rit 	 iJ 	r: 	3::j.r irq 

Cll/PPT/2001 2. 	4i 

th rby directing the pp 1 	t to take u
P the c&t; 

qi th 	the 	ff i:' 	the 	iora1 Dirc:tr 

	

NER 	,ff Se l ec ti on  Ci; .on , Govt: :rf india,6uwaha t i  

	

ii 	That 	being aried by the l:.r dated 

and 	 icantfi1d his repreeflL 

	

i;r 	dated ii 53 Z. add ressing ic. he Ch;& i ir . 	Otf 

selection Commission, New O1hi showing his 	ivLc11 

and N j.h I jtht ing 	the facts and ci rcumstances nf the  

ti I I the dy ct f ii ing this aplica*.c" 

: 	nn r'p()fl5e from the rpndnt .v_.ti'iir i. 

' 	L 
R/ i—ft:;45 

IL OF pE.M:DIEE- 	-ttEC 

The app I ican t.t:t:. 
that the applicant h.ac 

assailed of all the remedies avai l..th3e to N 

e ppli.cank had submitted seri0sof  represerlta-

t i on  of the resp  :.f:hor i ty Nn2 on which has not 

y.t: been favourably considered till k;n-y.  

-\NY OTHER COURT 

The apo 1 itnt fi.r ther c:: lareli the appl ican t 

	

ha 	not o re" i00511.   f i led any app 3. icat ion, or ir it pet i- 

icn 

 

or  -aui t regarding th e  .et:r in respect of 	h ic:h 

this 3I icat iOn has been pade b q fore any court or any 

o ter atthOP i ty or any other bench of the Tv' 
b5_flCl nor 

Contd—PA- 



I flER IM OR.OER PRkED FOR 

prays that the 	rep'e-entation 

da;o jA-- - .2OO' 	:ce:ed to the repondent 	Wo 2 	be 

d;poeed of 	:d..aceIy. 

b P*e:yehai. l not he a bar to c:oneider 	the 

cae of the app I ican t 

/ 

OIL 

J 

applications, writ •oti t in or  

be for 	an:.  of ti' 

7. 	REL 1EF OU3HT FOR 

in view of the 	 above menk i on qd the 

appi icar; prays for the fo llow ing re ief 

The.toc.gnd .LctjOn of the 'eçrd4n; •t' 

t.e; for,nat initiating any a:; or for 	 the 

appointment order to the apç. I i.:an t; and den a I of the 

issuance of the appot;nent order by the reondent No..'3 

by his letter dLd . 20=31 1JUSinspite of giving h 03 

posting at Me:'a:t..iya after duly ee lected in the -ele::---

i n and i...r the r poe t;pon ir* the ; f; . r far the rea.eon 

*et known be dec 1 ared unconstitutional ii le-qal and 

.½ di. 'ec t ion to the respondent authorities to 

ni pot in to the appi ic:ant to the pot of Di- i-iona1 

Accountant anywhere u tie re ion and he has been duly 

-e1ectedin the ee Ic-ct ion I it 

c:t:d ..P/- 



) 

LI 	

e 
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Arl 	• r-/O--O ¶3, 
ii I) 	 i•ud fr,m 

Pay.th1 at 

io. 	t. isr ov E 

;i;d 	in t;h 	irid:, 

fit 

Shri 	i 	 zjdbc, t*: 

Q26 yara. Sui.f 

Eipha1 	Man.ipur d 	rbt 	iao 	 and vr i 

	

he 	 m.L':s. 	In par.araph !l., 1, 3) 4.I,k2., 	4,L 
i.'o j  

ar' 	tri. 	t: 	t:h 	bet; of 	y 	 in 

p.graph 	.q, 	.L 	4I 	ar 	true ;c ny 	infora 

 

-  - 

tin f'o 	 ad t' 	ti ar 

in 3bi 	ions bc fcr 	ibu.n.i1 

I 	 - 	
1 	 n r 

day 
of s,  e te tab, e 20 013 at &3uiah.x 4; I 

cP 

•1 
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Zz 

Registered 	/ 

'jrrj',.jj 'Jr 1i1I! ACUUUIN TAINT (JNERAL (A&E): MEGHALAYA, 
SHJLLONG. 

No.DA Cell/APPT/2001.2002/147 	 Dated:3O.4.20O3 

To, 

ShrIS.Jangkhoneh Haokip, 
/ 	C/o Paodong Hoakip;. 

Chahsat Avenue Nongpok ingkhol, 
Imphal East, Pin No. 795001, 
Manipur. 

Sub:- Appointment to the post of Divisional Accountant. 

With reference to his application dated Nil addressed to the Sr. Deputy 
Accountant General (Administration) OIo the Accountant General (A&E) 
Meghalaya etc., Shillong regarding appointment.to •  the post of Divisional 
Accountant, you are requested to take up the matter with the Office of the 
Regional Director (NER) Stall Selection Commission Govt. of India, Guwahati. 

Sr. Dy.Accountant General (Adnin), 
OIo the Accountant General (A&E) 

Meghalaya etc., Shillong. 

Ilec9  

71  1 
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	 ANNE:uRE 
t1i 	Government of India 

'4 	 c ,4tu1 zj 	 STAFF SELECTION COMMISSION 

ADMISSION CERTIRCATE 

i 	(i T W?Ei fi T11 	T?T ttI 	 zi ftm 3u1) 
(To be presented by. Candidate in Exam. Hall on ech day of Exam.) 

• 	___ 
-i

. 	. 

'- 	 s (i d1 	 ftii 1  199 

Combined Main (Graduate level) Examinàtion-1999 

ROLL NUMBER: ' 1 	 f 	9R tICKET NUMBER: 	(ii' 	3 

q 

tJme kind addiess of Candidate 	 Name(s) and oddress(es) of Centre(s) 

S JANGKHOtEH HA0KI 	 . 	. 	 . 	 . 

227 KRISHI APPATNE 	 KAMRuP ACADEMY. H S SCHOOL 

NT D ELOCr VIVASPU 	 HENH UTHI, 	 ç 
RI NEW DELHI 	 UWAHATI - .781003. 	.. 

110018 

1T4 TIMETABLE 

- 	Dtc 	 ftzi Subject 	 . T9J Timings 

- 
2 	T10 	1't1 	R 7j 	iP/3T17T1V 	 /iif 

	

71) 

chCrnC - 	A 	(Asstts Grade/Inspectorso 	CE/IT etcJSls in CPOs) 	 : 
- 	.. 2.00 	1U.4.03 	ttT 

.1 .D00 	 / English 	 . 	 . 2.00 PM to 4.00 PM 

9.30t?I 	fl 	11 .30 

• 	'2.1.2000 	1flT qfTR (t)ILanguage Comprehension (Ehglish) . 9.30 AM to 1130AM 

thI. 2.00 40 1) 	.00 a 

22.1.2000 	TuI 10lIe1 	 cII /Communication Skill & Writing Ability .2.00 PM to 4.00 PM 

9.30 	• 	 :I' 	1230 	.t' 	rid; 

23.12000 	1J1 '1fT/Arithmetic 	. 	 . 	. 	 .. 9.30 AM to 123013 M 

2.00 	/i 	. SIlO 
23.1.2000 	 i'u - 	31t9IGcneral Studies 	. 	 . 	 . 	. 	 . 2.00 PMto 5.00 PM 

ri- 	(n'zi 	ii/*i 	 & 1. 
.Schcmc • 	0' (Dlv. Acctt./Audltor/Junlor Accountnnt/U Dcc) - 	. 	 . 	 . 	 . 	 . 	. 	 . 	. 

1000 	11Otl. 12.00 

30.1 .2000 	T1lT.1 a1 tTflw; 	'mIGenëraI English & General Studies 	. 10.00 AM 1012 Noon 

i'te 	.00 	'u 

30.1.2000 	.3TZF TOM / Arithr,mtic 	 . 	 . 2.00 PM o 4.00 P W, 

9:qefl 	"I 	 tJO&fl 	399 vTm 	 . 	. •. 	 . 

NoteYou should be present in the examination hail half an hour . 	 . 	 .. 

ti ? i zt before the commencement of Examination. 
7Tqfl ftxI 	 I For further Instruction see overleaf. 	 Dy. Director / Regional Director 

0 

0 

I ~\ 
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I AX NO. LJ3U I 	/ /'J 	. 
( jvLI:IMIiI.: 	(JI 	IHIJIA 

. TELEGRAPHIC ADDRESS STASELCOM STAFF SELEC TJ N COMMISSION 
REGIONAL OFFICE (NER) 
RUKMINIAGAR. 
P. 0. AS SAM SCHIVALAYA 
GUWAHATI-7 	006 	.. 

To 
2J 

The Accountant General(ME), 
Meghalaya, Arunachal Pradesh 	. . 	 .. 	. 

. 	 . .& MizorLkhi1lcnc-793001. 
. 

. 

Sub: - Combin€d Main(Graduate Level) lxam. 11999-4poii,e 	in' the post of Divlsjcinai Accountant 	regardthç, 
Ref.;— This Office Nomirtjon letter 

654 dated 09.04,2002. 	 . 	. 

Sir, 	 . 	 . 	 . . . . 	. 

I am to refer to the above .ubject and to forward herewith a 
representatIon received from Shri

A011 No.44106980 Rank No,3LW15/oo0 	iiich i:s 	GeXplcrn0tozy, for taktnc your nece- 
ssar acton i1ese. 

In thi (, Oflnectjon, the pi esent posi tion in the inattor for issu.. 
ing of appointrtnt letter etc. may,kindly be.coii)uhjcatdot1e uider-
signed at the earliest, 	.. 

Yours. fathfUlly, 

Enclo:..As abov, 	 . 	. 	. 

1 •  

( S.Lthattaharjej ) lAS 
. 

to:— 	 . 	 . 	. . 
	6n1 'Directcr(NER) 

Shri S.Jangkhoneh Fiaokip, S/0 Paodong Haoklp, Chàhsat Av,eJ(ue, • 	Noncpok.jngkhol Imphal East, Manipur_795001.. 	. . . 	
. 

ReQ lonal 	ector(NER) 

v •% 	 II1 	 . 	
0 

•00 	 . 	 _0 



The Chairman, 
Staff Selection Commiesiofl, 
Block-i?, C.G.O. Complex. 
Lodhi Road, New Delhi-3. 

'p 
0 

(p - 

Subject 8 Request for appointment to the 

poet of lhvisional Accountant 
Be per the Nomination letter No. 
SSCG. A11011/85/200O/N60fVo1-1 1 / 
654 dated 09042002. 

Sir,. 	 . 

With humble respect, 	I the 	undersigned 

applicant #  who has been recommended to the post 

of Divjioflal 	Accountant under Roll No.4410698 

in the Combined -Mair 	(Graduate .leyel). Examination, 

1999 (Diva. 	Accountant/AUdit0r9/U 	etc.) beg to 

request you the 	following few words for your kind 

cnsideration 	and necessary actions. o 

That, 	I have baen recommended in the 

aforenaid Combined Examination under Scheduled Tribe 

Category and my rank is SLA/15/00035 and my posting 

waS given at Meghalaya. 	In connection with the said 

recommendation, the Regional Director (NER) on 12-11- 

has recommended my flamo for appointment to the said 

post of Divisional Accountant to the 	
Accountant Goner 

(A & E) 	Megheloya, 	Arunachél Pradesh & Mizorom, Shill 

and further directed to communicate the latest positi 

in this 	regard 	at the ear1eSt. 

True copy of the said recommen- 

dntofl letter dt.54-2002 	along 

with letter dt.12-11-2002 writt 

by the Regional 	Director, 	NER e 

enclosed herewith and marked aE- 

Enclo3Ure-I & II 	respectivelY. 

-. 	 S  

Contd. 	2/. 
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ANNE:;RE 

ry 

Thsreafftr, the Senior Deputy Accountant 

General (Admn), dffice of the Accountant General 

(A & E), Meghalaya etc. 'hi11ong vide his letter 

dt.30-42003 have informed the undersigned App'1i 

cant to take up the matter with the off'ice,óf the 

	

• 	 Regional Director (NER), Staff Selection Commksaion 	. V  

	

• 	 Govt. of India, Guwahati.  

• 	 . 	 . 	 V. 	 True, and correct copy of'tha 

	

said letter dt..30-4..2003 . 	 . 	 V  

written by the Senior DepUtY 

Account General (Admn:)., is' 

also enclosed herewith' as 

.nclosura—III. 	 V .  

In ,view of the above facts and c ir ,cuma t ancea  

it is reque6ted that your goodseif may kindly mRY 
V 	 ' 	cause necessary actions to appoint me to, the. p,oBt of 

Divisional Accountant as per the Nomination letter 

No,SSC'G.A...11Ojl/85/2000/Nprn/Vol,II/653 dated .4..2002 

othetthan the State of Meghalaya.  

V 	 V 	 For this act of kindness, the humble applicant 

shell, ever remain remain pray.  

	

Yours faithfully,.. 
V 	 , 

Dated/Imphal, 	 -- 

V 	
The 14th August,2003. 	 V 

(S. JANGKHONEH HAOKIP) 
Chnhsat Avenue,. Nongpók 'Ingkhol, 

	

V 	 • 	 •. • • 

Imphal East, • Manip'ür, 	L 

Copyto 	• 	 ,, 	• 	,, 	• 	' 	V 

The Regional Director (NER),, • 
Staff Selection Commiasion, •, 	V • , • 

Government of India',Guwahati. 	, 	 V  

\ . 	. , 


